IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report on

:31-12-2024

Date :

28.12.202

4

Dealing
. Seat
Section
ABLApL.  |[SANTOSH COURT giier (Seat
1 108736/20241(28.12.2024 13032/2024 KUMAR Cc.O. NO. 2 2024_ BAIL-1 No-
MAHANTY OLD 13)
12-02
Order
COURT (Seat
ABLAPL- DURGADATTA Dtd.
2 108737/20241|28.12.2024 9460/2024 MOHAPATRA Cc.0. NO. 2 2024- No-
OLD 13)
12-24
Order
COURT (Seat
ABLAPL- BIJAY KUMAR Dtd.
3 108738/20241|28.12.2024 14846/2024 BEHERA C.0. ggb 2 5024- BAIL-1 Tg;
12-24
Order
COURT (Seat
ABLAPL- SIBA PRASAD Dtd.
4 108739/20241(28.12.2024 14882/2024 \SAHOO C.0. ggb 2 5024- Tg;
12-24
Order
COURT (Seat
ABLAPL- SIBA PRASAD Dtd.
5 108740/2024|28.12.2024 14857/2024 \SAHOO Cc.O. ggb 2 2024 Tg;
12-24
Order
COURT (Seat
ABLAPL- JADUNATH Dtd.
6 108741/20241(28.12.2024 12969/2024 PRADHAN Cc.0. ggb 2 2024 Tg;
11-26
Order
COURT (Seat
ABLAPL- JADUNATH Dtd.
7 108742/20241(28.12.2024 14872/2024 PRADHAN C.0. ggb 2 5024- Tg;
12-24
Order
COURT (Seat
ABLAPL- BIJAY KUMAR Dtd.
8 108743/2024128.12.2024 12927/2024 BEHERA Cc.0. ggb 2 2024 Tg;
12-24
Order
COURT (Seat
ABLAPL- HIMANSHU Dtd.
9 108744/20241|28.12.2024 14879/2024 KUMR BHOL C.0. NO. 2 5024- No-
OLD 15)
12-24
Order
COURT (Seat
ABLAPL- B. N. Dtd.
10 |108745/2024(28.12.2024 14854/2024 \SHADHANGT C.0. NO. 2 2024 No-
OLD 19-24 15)




COURT

Order

ABLAPL- Dtd. (Seat
11 108746/20241(28.12.2024 11150/2024 SARAT DASH ggb 2 2024 BAIL-1 No-3)
12-24
ABLAPL. COURT gijer (Seat
12 1108747/2024(28.12.2024 SARAT DASH NO. 2 . BAIL-2 No-
11236/2024 OLD 2024- 11)
12-24
Order
COURT (Seat
ABLAPL- AMLAN SHAKTI Dtd.
13 1108748/2024(28.12.2024 11986/2024 PAUL C ggb 2 5024- Ti;
12-24
Order
COURT (Seat
ABLAPL- JADUNATH Dtd.
14 1108749/2024(28.12.2024 9000/2024 |PRADHAN ggb 2 2024- Ti;
12-23
Order
COURT (Seat
ABLAPL- SUSANTA Dtd.
15 |108750/2024(28.12.2024 10345/2024 KUMAR LENKA NO. 2 5024- No-
OLD 11)
12-24
ABLAPL- COURT giger (Seat
16 |108751/2024|28.12.2024 S. CHOUDHURY NO. 2 . No-
10948/2024 OLD 2024- 11)
12-24
Order
COURT
ABLAPL- Dtd. (Seat
17 1108752/2024(28.12.2024 9026/2024 H. K. PATRA ggb 2 5024- BAIL-1 No-1)
12-23
Order
COURT
ABLAPL- AMLAN SHAKTI Dtd. _ (Seat
18 1108753/2024(28.12.2024 10190/2024 PAUL NO. 2 2024 BAIL-1 No-4)
OLD
12-24
Order
COURT
ABLAPL- AMLAN SHAKTI Dtd. (Seat
19 |108754/2024(28.12.2024 11771/2024 |PAUL C ggb 2 2024 No-4)
12-24
Order
COURT
ABLAPL- Dtd. (Seat
20 1108756/2024|28.12.2024 13666/2024 B DAS ggb 2 2024 No-4)
12-24
Order
COURT
ABLAPL- Dtd. (Seat
21 1108757/2024|28.12.2024 14258/2024 B DAS ggb 2 5024- No-4)
12-24
Order
COURT
ABLAPL- Dtd. (Seat
22 1108758/2024(28.12.2024 14236/2024 PK MOHANTY gib 2 2024- No-4)
12-16
Order
COURT
ABLAPL- Dtd. (Seat
23 1108759/2024 |28.12.2024 14847/2024 D SAMAL ggb 2 5024- No-4)
12-24
ABLAPL- COURT |Order (Seat
24 1108760/20241|28.12.2024 11723/2024 SR PATTANAIK NO. 2 |Dtd. BAIL-1 No-—
OLD 2024- 13)




12-24

ABLAPL- COURT giier (Seat
25 [108761/20241(28.12.2024 14227/2024 C RANA ggb 2 2024 Tg;
12-24
ABLAPL- COURT giger (Seat
26 (108762/20241(28.12.2024 MN MOHANTY NO. 2 . No-
14860/2024 oLn | |2024- 19)
12-24
ABLAPL- COURT giier (Seat
27 |108763/20241(28.12.2024 N SAHOO NO. 2 . No-
14869/2024 OLD 2024- 13)
12-24
ABLAPL. COURT giger (Seat
28 1108765/2024128.12.2024 14852/2024 N SAHOO ggb 2 2024 T?;
12-24
Order
COURT
ABLAPIL- Dtd. (Seat
29 [108766/2024(28.12.2024 |70 MR SAHOO ggb 2 |oga.  |[BATL-2 Nocs)
12-24
Order
COURT
ABLAPIL- ACHYUTANANDA Dtd. (Seat
30 [108767/2024 [28.12.2024 |1 I T no. 2 |0 Nooa)
OLD
12-24
Order
COURT
ABLAPIL- Dtd. (Seat
31 [108768/2024(28.12.2024 | o0 [BK DASH ggb 2 |oo9an Nocs)
12-24
Order
COURT
ABLAPL- BYOMAKESH Dtd. B (Seat
32 (108769/20241(28.12.2024 14843/2024 |TRIPATHY NO. 2 2024 BAIL-1 No-5)
OLD
12-24
Order
COURT
ABLAPIL- Dtd. (Seat
33 |108770/202428.12.2024 [/, 07 |GR PATRA ggb 2 |5090m Nooo)
12-24
Order
COURT
ABLAPL- Dtd. (Seat
34 [108771/2024(28.12.2024 |, 0070 ) [BK NAYAK ggb 2 |oo9an Noes)
12-24
Order
COURT
ABLAPIL- Dtd. (Seat
35 [108772/2024(28.12.2024 |, 0000 o |TP KAR ggb 2 oga- Nos)
12-24
Order
COURT
ABLAPIL- Dtd. (Seat
36 (108774/20241(28.12.2024 14853/2024 PK MOHANTY ggb 2 2024- No-5)
12-24
Order
COURT
ABLAPIL- Dtd. (Seat
37 [108775/202428.12.2024 |/, 0, MD BISWAL ggb 2 oga- Noes)
12-24
ABLAPL- COURT |[Order (Seat
38 [108776/2024(28.12.2024 |0 ) |SS BISWAL vo. 2 Ibta BATL-1 Nes




OLD  |2024- 13)
12-24
ABLAPL- COURT giier (Seat
39 |108777/2024(28.12.2024 AK NAYAK C. NO. 2 : BAIL-2  |No-
14876/2024 oLp | |2024- 18)
12-24
ABLAPL- COURT gijer (Seat
40 |108778/2024(28.12.2024 J KAMILA C. NO. 2 : BAIL-1  |No-
14871/2024 oLp 2024~ 15)
12-24
Order
COURT
ABLAPL- Dtd. (Seat
41 1108779/2024 28.12.2024 [T, ANAND JENA |C. ggb 2 h0pa-  [BAIL-1 0070
12-24
Order
COURT
ABLAPL- Dtd. (Seat
42 1108780/202428.12.2024 |70 0 ), [PK SINGH C. ggb 2 5024~ No-1)
12-24
Order
COURT
ABLAPL- Dtd. (Seat
43 [108781/202428.12.2024 [ "ot o) MK MOHANTY  |C. ggb 2 o2a- Ho-1)
12-24
Order
COURT
ABLAPL- Dtd. _ (Seat
44 1108782/2024 28.12.2024 |7 00, MS HASAN C. ggb 2 004 [BAIL-11C7S)
12-24
Order
COURT
ABLAPL- Dtd. (Seat
45 1108783/202428.12.2024 |7 \00 0 ) |J BEHERA C. ggb 2 5004~ No—3)
12-24
Order
COURT
ABLAPL- Dtd. (Seat
46 |108785/202428.12.2024 |7 07", DK BEHERA  |C. ggb 2 So2a- No—3)
12-24
Order
COURT
ABLAPL- Dtd. (Seat
47 1108788/202428.12.2024 |7 o0 o [AK MISHRA  |C. ggb 2 S00a- No—3)
12-24
Order
COURT
ABLAPL-  |AMLAN SHAKTI Dtd. (Seat
48 [108790/202428.12.2024 100 00 0 [oaut C gib 2 | Sonae No—3)
12-23
Order
COURT
ABLAPL-  |SUBRAT KUMAR Dtd. (Seat
49 1108806/2024 28.12.2024 |7 0 0o 0 C. ggb 2 5509- No—3)
12-31
Order
COURT
ABLAPL-  |PARTHA Dtd. (Seat
50 [108807/2024|28.12.2024 |7 000 o | baenT pas - NO. 2 [y0oa. No—3)
OLD
11-30
Order
COURT
ABLAPL-  |RABINDRA Dtd. (Seat
51 [108808/2024128.12.2024  [100 0 0o, o paypa (C NO. 2 |gcoc. No—3)
OLD
12-31
52 |108809/2024(28.12.2024 |WP(C) - 'S CHOUDHURYI [C. (COURT |Order  |WRIT (Seat




3241/2024 NO. 2 |Dtd. BRANCH-1 |No-4)
OLD 2024-
02-15
WP (C) - COURT giger WRIT (Seat
53 1108810/2024|28.12.2024 26371/2022 S. BARIK NO. 2 9999- BRANCH-1 No-
OLD 30)
12-31
Order
COURT
CRLMC- Dtd. CRIMINAL (Seat
54 1108811/2024(28.12.2024 2532/2024 S CHOUDHURYI NO. 2 2024 MISC No-6)
OLD
09-13
Order
COURT
CRLMC- Dtd. (Seat
55 1108812/2024|28.12.2024 2456/2024 D PARIDA ggb 2 2024 No-6)
07-31
Order
COURT
CRLMC- Dtd. (Seat
56 1108813/2024|28.12.2024 3713/2024 KC PANDA ggb 2 2024 No-6)
10-03
Order
COURT
CRLMC- Dtd. (Seat
57 1108814/2024|28.12.2024 2466/2024 J PARIDA ggb 2 2024 No-6)
07-24
Order
COURT
ABLAPL- Dtd. (Seat
58 1108815/2024|28.12.2024 9442 /2022 S DAS ggb 2 2029— BAIL-2 No-8)
08-10
ABLAPL- COURT giier (Seat
59 1108816/2024|28.12.2024 PK ROUTRAY NO. 2 . BAIL-2 No-
10804/2024 OLD 2024- 12)
10-07
Order
ABLAPL- COURT |Dtd. (Seat
60 108817/20241(28.12.2024 13191/2023 P K MISHRA NO. 7 2024- BAIL-1 No-3)
03-22
Order
ABLAPL- COURT |Dtd. (Seat
61 |108818/2024|28.12.2024 14200/2024 B TRIPATHY NO. 7 2024- No-3)
12-16
Order
(Seat
WP (C) - COURT |Dtd. WRIT _
62 1108819/2024|28.12.2024 11581/2015 B K PATI NO. 7 12024- BRANCH-2 gz)
12-23
Order
COURT (Seat
ABLAPL- JYOTISH Dtd.
63 ]108820/2024|28.12.2024 11006/2024 |RANJAN DAS NO. 2 2024 No-
OLD 34)
12-24
WP (C) - COURT gijer WRIT (Seat
64 1108821/2024|28.12.2024 11581/2015 A. SUNDARAY NO. 2 2024 BRANCH-2 No-
OLD 34)
12-23
Order
COURT
CRLMP- Dtd. WRIT (Seat
65 1108822/2024|28.12.2024 939/2022 P K PARIDA ggb 2 2029— BRANCH-7 |No-5)

09-26




COURT

Order

BLAPL- Dtd. (Seat
66 |108823/2024 28.12.2024 |oco o, N K BISWAL  [C.O. N0 ogs- Nooe)
12-12
Order
CRLA- COURT |Dtd. CRIMINAL |(Seat
67 1108824/2024128.12.2024 687/2023 R K MALLICK |[C.O. NO. 5 |9999- APPEAL No-9)
12-31
Order
COURT
BLAPL- Dtd. (seat
68 1108825/2024128.12.2024 9657/2024 S GOUDA C.O. Tg. 2024 BAIL-1 No-14)
12-12
Order
COURT
BLAPL- Dtd. (Seat
69 |108826/2024 |28.12.2024 |g/c0 "o, |S GOUDA c.o. Tg. 024~ Noz)
12-12
Order
COURT
BLAPL- Dtd. (Seat
70 [108827/2024|28.12.2024 | 700 o, (M MOHANTY c.o. Tg. 024 Noed)
12-23
Order
COURT
ABLAPIL- Dtd. (Seat
71 [108828/2024|28.12.2024 | 00 n o, [N ROUT c.o. ggb 2 [ 500as Noz)
11-20
CRLMC- AMLAN SHAKTT COURT giier CRIMINAL |(Seat
72 1108829/2024 28.12.2024  [SoeEn S c.o. 0. 2[>-0.  |-Xh o)
OLD
12-23
CRLMC- GOPALKRUSHNA Entire |CRIMINAL |(Seat
73 1108755/2024|128.12.2024 4128/2022 |MISHRA GENERAL Order MISC No-4)
Order
WP (C) - MANAS KUMAR Dtd. (Seat
74 [108764/202428.12.2024 |y 0 oS GENERAL ol o)
12-24
Order  |WRIT
WP (C) - TAHASTLDAR Dtd. BRANCH (Seat
75 |108773/2024128.12.2024 |0 15,5014 BHUBANESWAR |CONERAL 2024- (DIVISTION ng)
04-08  |BENCH-1)
Order
(Seat
ABLAPIL- UPENDRA Dtd.
76 |108804/20241|28.12.2024 12593/2024 KUMAR PANDEY GENERAL 2024- No-
105)
12-24
Order
ABLAPIL- SATYAPADA Dtd (Seat
77 1108805/2024|28.12.2024 14775/2024 |SHARMA GENERAL 2024 Tg;)
12-23
JCRLA- CRIMINAL |(Seat
78 1108784/20241|28.12.2024 43/2024 OHLC GENERAL APPEAL No-8)
BLAPL- (Seat
79 [108786/2024|28.12.2024 |75, (), A PATTANAIK |GENERAL Nowa)
BLAPL- (Seat
80 [108787/2024|28.12.2024 | [75¢" -, |A PATTANAIK |GENERAL BATT-1 Nooa)
WP (C) - WRIT (Seat
81 [108789/2024|28.12.2024 |-/ .'> ., |S K MOHANTY |GENERAL BRANCH No-
(DIVISTON |101)




BENCH-1)

(Seat
WP (C) - WRIT N
82 1108791/20241(28.12.2024 16659/2024 J P KAR GENERAL BRANCH-8 22)
MISC.
83 [108792/2024 [28.12.2024 |BCA- S SWAIN GENERAL APPEAL (Seat
694/2020 No-1)
SEC.
WP (C) - WRIT (Seat
84 1108793/2024(28.12.2024 32070/2023 S C PADHI GENERAL BRANCH-2 |No-9)
WP (C) - (Seat
85 1108794/2024(28.12.2024 19098/2012 H K PATRA GENERAL No-9)
WP (C) - (Seat
86 1108795/2024(28.12.2024 29328/2024 S C DAS GENERAL No-9)
(Seat
WP (C) - WRIT -
87 108796/20241|28.12.2024 32397/2024 P K JENA GENERAL BRANCH-5 22)
(Seat
WP (C) - WRIT B
88 1108797/2024|28.12.2024 32241/2023 R K SAHU GENERAL BRANCH-4 23)
WP (C) - (Seat
89 108798/2024(28.12.2024 29276/2024 A PATTANAIK |GENERAL 23;
(Seat
WP (C) - WRIT _
90 108799/20241|28.12.2024 11391/2019 D SAMAL GENERAL BRANCH-6 gz)
CMP— (Seat
91 |108800/2024|28.12.2024 1482/2024 D SAMAL GENERAL gz;
RSA- SECOND (Seat
92 ]108801/2024|28.12.2024 365/2018 M JATI GENERAL APPEAL No-2)
(Seat
CRLA- CRIMINAL
93 108802/20241(28.12.2024 664,/2024 H K BHOL GENERAL APPEAL Ti;
RPFAM- FIRST (Seat
94 108803/2024(28.12.2024 130/2024 PR SWAIN GENERAL APPEAL No-4)

NIC




